National Company Law Tribunal
Allahabad Bench

CPNO. 13 faLn) 205

ATTENDENCE-C UM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH
OF THE NATIONAL COMPANY LAW TRIBUNA L ON 31.01.2018

NAME OF THE COMPANY: SUmes Dudd o M V)2 e Devn Indugdaies

S . ; I A Pgencieg Pud tid gasg
SECTION OF THE COMPANIES ACT: A 29y af 4. fmmpaﬁ?ga ele, r:(; .r_mt::. Zay

SLNO, Name Designation Representation Signature

e M-;{:Uj Adve by ZEINY Jﬁ,« pAs %

2.

CP No. 13/ALD/2018

Sri Akshay Mohly, advocate for the petitioner.,

The present case is filed as a fresh case under sections 241/244
of the Companies Act, 2013 read with other provision of the Companies
Act.

The petitioner is directed to issue a formal notice on behalf of
this Tribunal to the Respondent along with copy of the present petition,

The Respondents are directed to file their reply within four
weeks from the receipt of a copy of the petition and notice from the
Registry of this Court.

The matter to be listed on 9" March, 2018.
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